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Medium of Ph.D entrance test in DU

F1766. SHRIMATT MAYA SINGH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the students appearing for Ph.DD. entrance test
through Hindi medivm in Delhi University (DU) in this session were denied to

appear in the exam through Hindi medivm;
(b) if so, whether this is not a violation of the official language; and

{c) the details of languages in which students may appear in the entrance
tests as per the University rules and the number of students appeared in the

entrance tests this vear, language-wise and course-wise 7

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) to (¢} Information is being collected
from the University of Delhi and will be laid on the Table of the House.

Complaints on Mid Day Meal Scheme

1767. SHRI KIRANMAY NANDA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether Government is aware about frequent complaints from various
States regarding Mid Day Meal Scheme and the supply of poor quality of
foodgrains by FCIL; and

{(b) if so, the action taken by Government to ensure safe and hygienic food

to school children?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) During the last one year,
12 complaints of the poor quality of the Mid-Day Meal Scheme (MIDMS) have been
received in this Ministry. These complaints were referred to the concerned State
Governments, who have taken necessary action in all cases. However, no complaint

of supply of poor quality of food grains by the FCI has been received by MHRD.

1 Original notice of the question was received in Hindi
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{b)

The Government has on 22nd July, 2013 reiterated the MDMS Guidelines

to ensure a strict compliance with quality, safety and hygiene standards under

MDMS and also issued additional instructions through these Guidelines to further

strengthen these aspects. The salient points of the guidelines are as under:

M

(i)

{iii)

{iv)

w)

{vi)

(vii)

(viii)

{ix)

&)

Setting up of Management Structure at various levels viz. State, District,

Block etc., with clear roles and responsibilities.

Mandatory tasting of meal by at least one teacher before it is served to

the children,

Quality supply of ingredients and their safe storage in the schools.

Procurement of pulses and ingredients of branded and Agmark quality

and supply to schools on the lines of Maharashtra.

Awareness about the Mid-Day Meal Scheme.

Convening of the District-level Vigilance and Monitoring Committee
meeting under the Chairmanship of Member of Parliament from the

district.

Social Audit of the Scheme.

Testing of food samples by Food Safety and Standards Authority of
India (FSSAI)/CSIR institutes/National Accreditation Board for

Laboratories approved Laboratories.

Strengthening of the training of cooks-cum-helpers, as well as district
and block resource persons for managing safety of food-grains and
hygienic cooking. This is being done in collaboration with Ministry of
Tourism, Schools of home science in selected universities as well as

NGOs.

Prompt action on findings of the reports of the Monitoring Institutes,

and Joint Review Missions,
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{xi) Preparation of a comprehensive contingency Medical Plan to deal with

any untoward situation.

Transfer of DEC to UGC

1768. SHRIMATT KUSUM RAIT:
SHRI ALOK TIWARLI:
SHRI ARVIND KUMAR SINGH:
SHRI PRABHAT THA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to

state:

{a) whether recently the Distance Education Council (DEC) of IGNOU has

been transferred to UGC though an executive order, and if so, the details thereof;

(b) whether the present structure of DEC, comprising of enormous physical
and intellectval resources, has been delegated to UGC/AICTE without any proper
plan;

{c) the details of strength of academic and non-academic employees with

erstwhile DEC and whether all staff has been absorbed in present UGC set up;

{d) if so, the, details thereof and if not, the steps taken to protect the

interest of staff of erstwhile DEC viz. pay-scales, service-conditions, etc. and

{e) whether Government plans to make DEC an independent body free from

UGCIGNOU?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SHASHI THAROOR): (a) and (b) Based on the resolutions of
the Distance Hducation Council (DEC) and the Board of Management (BOM) of the
IGNOU, the approval of the Visitor was obtained to repeal Statute 28 of IGNOU.
Pursuant to the approval of the Visitor, IGNOU dissolved the DEC through its
Notification dated 1st May, 2013. In order to avoid the functional gap arising on the
dissolution of the DEC in IGNOU and the resumption of responsibilities by the UGC



